
êIT E M NO.1 0 8                     COURT NO.3                S EC T I O N XI

            S UP R E M E COUR T OF I N D I A
                   R ECO R D OF P R OC E E D I N G S

                   CIVI L A P P E A L NO(s). 2 8 4 2 OF 2 0 0 5

U.P. PU B L I C S E R V I C E COMMI S S I O N & ORS.                     Appellant (s)

                     VE R S U S

RA J E E V KUMA R BA N S A L                                      Respondent(s)

WI T H
Civil Appeal NO. 2 8 4 3 of 2 0 0 5

Date: 0 6 / 0 6 / 2 0 0 8   This Appeal was called on for hearing today.

CORA M :
    HON’B L E Dr. JUS T I C E ARI J I T PA S A Y A T
    HON’B L E MR. JUS T I C E P. P . NAOL E K A R
                (VACAT I ON B E N C H)

For Appellant(s)              Mr. Shail Ku m a r Dwivedi,AAG
                              Mr. Manoj Ku m a r Dwivedi, Adv.

                          Mr. K. K . Srivastava, Adv.
                          Mr. Anil Ku m a r Ray, Adv.
                 Mr. Manoj Pr a s a d, Adv.

For Respondent(s)           Mr. Chandra Shekh a r, Adv.
                            Mr. Saur abh Upadhyay, Adv.
                  Mr. S.K. Verma,Adv.

                                  Mr. S.Adhyaru, Sr. Adv.
                                  Mr. Jetendra Singh, Adv.

         UPON hearing counsel the Court made the following
                    OR D E R

                       List these matters in the week commencing 1 6th June,

            200 8.
(Shashi Sareen)     (Vijay Aggarwal)
 Court Master     Court Master


